
 
 
 

LEGISLATIVE ASSEMBLY 
NATIONAL CAPITAL TERRITORY OF DELHI 

   

 REVISED LIST OF BUSINESS   
 

Monday, 20 March 2023 / 29 Phalgun 1944 (Saka) 
 

11.00 AM 
 

1.  Special Mention (Rule-280) : 
The following Members to raise matters under Rule-280 with the permission of the 
Chair : 

1. Shri Abhay Verma 
2. Shri Vijender Gupta 
3. Shri Mohan Singh Bisht 
4. Shri Shiv Charan Goel 
5. Shri Sanjeev Jha 

6. Shri Jitender Mahajan 

7. Shri Rituraj Govind 

8. Shri Jarnail Singh 

9. Shri Jai Bhagwan 

10. Smt. Pramila Dhiraj Tokas 

 
 

2.  Paper to be laid on the Table: 
I. Shri Saurabh Bharadwaj, Hon’ble Minister of Urban Development to lay copy of 

the Annual Report of Delhi Urban Shelter Improvement Board for the year 2020-21 
(English Version). 

II. Smt. Atishi Marlena, Hon’ble Minister of Power to lay copy of the Annual Report 
of Delhi Electricity Regulatory Commission (DERC) for the year 2019-2020 (Hindi 
and English Version). 

 

 

3.  Adoption of Report : 
Smt. Rakhi Birla 

   Sh. Dilip Kumar Pandey 
   to move that “This House agrees with the Fifth Report of Business Advisory Committee 

presented to the House on 17th March 2023”. 
 

4.  Presentation of the Economic Survey  : 
Sh. Kailash Gahlot, Hon’ble Minister of Finance to present the Economic Survey of 
Delhi (2022-2023) (Hindi & English Version). 
 

5.  Status Report of Outcome Budget 2022-23 : 
Sh. Kailash Gahlot, Hon’ble Minister of Finance to present the Status Report of 
Outcome Budget 2022-23 (upto 31st December 2022) (Hindi & English Version).  
 

6.  Motion of thanks on Hon’ble Lieutenant Governor’s Address:  
Sh. Gopal Rai, Hon’ble Minister of Development to move the following Motion :  
“That this House expresses its gratitude to Hon’ble Lieutenant Governor for his address 
delivered to the Assembly on 17th March, 2023.”  
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Raj Kumar 
Secretary 

 

  




